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of the money deposited under the above 
Section for development works during the 
above period, year-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) Section 88 was inserted 
inthelncome-TaxAct,1961 with effect from 
104-1991 only. Therefore, the question of 
rebate given during 1988-89, 1989-90 and 
1990-91 does not arise. 

(b) and (c). In view of answer to part (a) 
of the question, answer to these two parts 
does not arise. 

NABARD's Assistance to States 

6926. DR. LAl BAHAOUR RAWAL: 
SHRI N. J. RATHVA: 

Will the Ministerof FINANCE be pleased 
to state: 

(a) the cl8dit requil8ments put forward 
by each State to the National Bank for Agrl-
cultUI8 and Rural Development during the 
year 1991-92; 

(b) whether the Bank has provided the 
entire r&qulrements; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
~INISTRY OF FINANCE (SHRI OALBIR 

SINGH): (a)to(c). National Bank for Agricul· 
ture and Rural Development (NABARO) has 
reported that as apart of theirstrategy under 
micro planning process, an annual exercise 
for preparation of Potential linked District 
Credit Plans (PlPs) for each district in the 
country is carried out by them in coordination 
with State Govemment departments. NA-
BARD's refinance programme is fixed, inler-
alia, taking Into account the l8SOurce posi-
tion of NABARO, credit absorption and eligi-
bility of the banks. The PLP estimates 01 
bank credit vis-a-vis NABARO's refinances 
programme (State-wise) under investment 
credit for the year 1991-92 are given in 
statement-I. NABARO also sanctions short-
term credit limits for agriculture and other 
purposes, medium term (non-schematic) 
loans for approved agricultural purposes as 
also medium them (conversion) loans to the 
cooperative banks and Regional Rural Banks. 
Similarly, long term loans al8 sanctioned to 
the State Governments for contribution to 
the shal8 capital of co-operatives. The pro-
duction/non-schematic credit limits are sanc-
tioned by NABARO taking into accounts, 
among otherthings, the lending programme 
and eligibility of the banks, the extent of the 
resources available with them, the credit 
r&quirements arising out 01 various special 
programme launched by the Government 01 
India/Stale Governments, elc. The detaisl 01 
the refinance sanctioned Iorthe country as a 
whole by NABARO and utilisation thereof 
during 1991-92formajorpurposesaregiven 
in statement-II. 
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